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(f) how soon the whole matter will 
be decided finally! 

THE MINISTER OF FINANCE 
\(SHRI H. M. PATEL): ~~) to (f). I.n 
accordance with the provIsIons of artl-
cl 279 (1) of the Constitution, the net 
p~ of income-tax distributable 
between the Union and the States are 
to be ascertained and certified by the 
Comptroller and Auditor General of 
India. whose certificate shall be ~nal. 
Pending receipt Of SUICh certified 
figures, the shares dUe to th~ v~ous 
States are released to them 10 mstal-
ments during each financial year on 
the basis of Budget Estimates and Re-
vised Estimates, subject to sUICh ad-
justments of short or excess payments 
as rnay be necessary with. reference 
to certifted figures when receIved. Pay-
ments to all the States, including Ma-
harashtra, have thus been rnade on a 
provisional basis for the years 1972-73 
and onwards pending receipt of certi-
fied figures from Comptroller and 
Auditor General Of India, whiCh are 
awaited. The Comptroller and Audi-
tor General had brought it to the no-
tice of the Governemnt that it had 
not been possible far him to certify 
the net proceeds because of large scale 
misclusificatioin between the figures 
of Income-tax and Central Surcharge 
and non-reconciliation of these figures, 
The matter is under correspondence 
with the Comptroller and Auditor Ge-
neral with a view to finding a way out 
early. On receipt of certifled figures, 
the amount Of arrears, if any, pay-
able'to various States (including Ma-
harashtra who have urged the Central 
Government to settle this matter) will 
be computed and released to them. In 
view of the misclassitlcation refer rei 
to, it is not possible to make ad hoc 
payments to the States in addition to 
the provisional payments already made 
from year to year. 

Renovation and ExpansiOn Work at 
Ahmedabad Airport 

-375. SHRI AMARSINH V. RATH-
WA: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
Itate: 

(a) whether the renovation and ex-
pansion work at the Ahmedabad air-
port is going on; 

(b) when it will be completed; 

(c) the details of the capacity in-
creased; and 

(d) whether arrangements for in- . 
ternational flights will aJso be made 
at the airport? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI PURU-
SHOTl'AM KAUSHIX): (a) Yes, Sir_ 

(b) By the middle Qf 1979. 

(c) The capacity of the new T«mi-
rull Building will approximately be 
twice the capacity at the exlstlnc me. 
The new terminal building will p~ 
vide an arrival hall capable of aacom-
rnodating 150 passengers and 75 visi-
tors, a departure concoune to _com-
modate 200 passengers and 100 visttors 
along with a separate departure hold-
ing area tor security cleared peasen-
gers to accommodate approximateiy. 
200 passengers. 

Cd) Ahmedabad Airport will conti-
nue to be the designated alternate for 
Bombay for internatioool flights. 
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